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From : Dr. P Niranjana <seomys@kspcb.gov.in>
Subject : Report of the joint committee constituted by the

Honourable National Green Tribunal in Original
Application no: 174 of 2023 [earlier o.a. No. 541 of
2023(PB)] in the matter of “Fish Kill At Lingambudhi
Lake In Mysuru” –reg

To : Member Secretary KSPCB <ms@kspcb.gov.in>, 17
category Karnataka State Pollution Control Board
<cat17@kspcb.gov.in>

Cc : dcofficemysuru <dcofficemysuru@gmail.com>,
Mysore KSPCB <mysore1@kspcb.gov.in>

Email Dr. P Niranjana

Report of the joint committee constituted by the Honourable National Green
Tribunal in Original Application no: 174 of 2023 [earlier o.a. No. 541 of 2023(PB)]
in the matter of “Fish Kill At Lingambudhi Lake In Mysuru” –reg

Mon, Jan 08, 2024 01:18 PM
1 attachment

 
No: PCB/ZOM/81/2023-24/

MOST URGENT – NGT MATTER
To:

The Member Secretary,
KSPCB,
Bengaluru

//Attn: Senior Enviornment Officer – Infra Cell//
Sir,

 
ub:              Report of the joint committee constituted by the Hon'ble National Green Tribunal in

Original Application   no:  174 of 2023 [earlierOA. No. 541 of 2023(PB)] in the matter of
“Fish Kill At Lingambudhi Lake In Mysuru” –reg

ef: 1) Original Application No. 541 of 2023 before Hon’ble National Green Tribunal, Principle
Bench, New Delhi Order dated 05-09-2023

2) Original Application No. 174 of 2023 (Earlier OA No. 541 of 2023 (PB)) before Hon’ble
National Green Tribunal, Southern Zone, Chennai Order dated 24-11-2023

~~~~
 

It is to be submitted that, the Original Application No. 541 of 2023 before Hon’ble
National Green Tribunal, Principle Bench, New Delhi Order dated 05-09-2023, the Joint
Committee comprising of the Senior Environment Officer, Mysuru Zone (On behalf of the
Member Secretary, KSPCB, Bengaluru), The Regional Director, CPCB, Bengaluru (On behalf
of the Member Secretary, CPCB, New Delhi) and the Deputy commissioner, Mysuru District
has prepared report. In the said order, the District Magistrate Mysuru has been made as a
Nodal Agency for coordination and compliance.
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Further, the OA No. 541 of 2023 (PB) has been transferred Hon’ble National Green
Tribunal, Sourthern Zone, Chennai and numbered as Original Application No. 174 of 2023. 
The next date of hearing is posted on 11-01-2024.

 

The report of the joint committee is enclosed to submit before Hon’ble National
Green Tribunal, Southern Zone, Chennai immediately before 11-01-2024. This is for your
kind information further needful action.

Yours faithfully,
Encl: As above                                                                                                           
                                                 Sd/-

Senior Environment Officer
ZO, KSPCB, Mysuru

Copy to;
       1)     The Deputy Commissioner, Mysuru District, Mysuru for information and to file report

before 11-01-2024.
           2)         The Environment Officer, RO-1, KSPCB, Mysuru (Urban) for information and to

appraise office of the Deputy Commissioner, Mysuru.
3)     Case file

Senior Environment Officer
ZO, KSPCB, Mysuru

Lingabudhi lake report _compressed.pdf
10 MB 
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